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[Mr. Speaker] 
Shri Harl Vishnu Karnath (Hoshan-

~bad): On a J)!)int of clariftcation. 
When a Member is released on parole 
from detent).on, is he entitled to attend 
the House? - I raised this question 
sometime ago also. You were not 
pleased to -!}ive a categorical answer. 

Mr, Speaker: I forgot probably. 

:Shri Harl Vishnu Kamath: You 
said you would examine the ques-
tion. 

Mr. Spellker: I -have not studied 
it-I ain sorry. I will take it up 
today. By tomorrow I will be able 
to say. If there are conditions· attach;. 
ed, that he is released on parole for 
a specific puxipose, theri'I cannot allow. 

Shri Harl Vishnu Karnath: If it' be 
unconditional? 

Mr. Speaker: I will enquire_ from 
the Minister also. Can he throw any 
light on that? 

Shri Bari Vishnu Karnath: The 
Law Mfoister is here; the Home Minis-
ter is also present. 

Mr. Speaker: If a Member is rele11s-
ed on parole-as rn the case I have 
just now announced of Shri R. Uma-
nath-for a month, can he during this 
period attend Parliament session? .... 
He might examine the point. 

The Minister of Law (Shri G. S, 
Pathak): Yes. 

Shri H. N. Mukerjee (Calcutta Cen-
tral): As Chairman of one of the 
Parliamentary Committees, you 
required of Government to permit a 
Member released on parole to come 
before the Par;liamentary Committee 
concerned in order to give his views 
in regard_ to a certain matter. Now 
the House is anxious to know ~hat 
would be the_ position in this case. 
'l;his is the budget session, the most 
important session of the year. Shri 
Umanath has been released on parole. 
In these conditions, I take it th~ 

Member would be very keen on 
attending the session. AS :tar as I 

am concerned, and as far as my infor-
mation goes, he is ve.ry willing tq 
come. Would y<ru analogous Ao that 
course require Government to see to 
it that. no· impediment is .l>ia~ed in 
the way of his attendanee? 

Mr . .Speaker: Let me heat the Ie'ilfr 
opiifion and then I will dedde. " . 

Shri Vasudevan Nair (Amb'ala-
.puzha): Why not they release now 
at least' Members . of' Parliament 
under-' detention?. 

Mr. Speaker: That cannot be· decided 
tn this manner. 

Shri Hari Vishnu, Karnath: When 
will the Law Minister make his 
statement? 

Shri G. S. Pathak: Tomorrow. 

Mr. Speaker: Dr. Lohia might now 
make 'his .statement concerni!lg a -dis-
crepancy or- mistake in the statement 
of Shrtmati Vijay Lakshmi Pandit. 
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Shrimati Vijay Lakshmi Pandit 
~~~ulpµr) : When on the 16th of last 

month, Dr. Lohia made reference to 
an article by Edgar Snow, he also, as 
far as I r.ecoll~cl, mentioned that ii 
·had appeared 1n the. rp.agazine caU.ed 
I:.ook. ·He was speaking in Hindi. I 
had two ~ars earlier read an article 
by Edgar Snow which appe:;ired· in 
the American magazine Loqk. 'This 
article wp.s a vei:y impo.rt~nt article. 
Edgar Snow h:ad just returned from 
China, and this articie-I do riot 
remember the details-I think had 
SQme :Qiearing ·:on .the Chinese aggres-
sion on:o.u.r· !1.ord.era and ~gs ot that 
sort. r.t is for this reas-0n th;,l:t I 
intervened and said that I had met 
Mr. Edgar Snow after the writing of 
that article and I found that some .of 
these views had been modified. It 
was aitier Dr. Lohia drew my atten-
tion to th~ fact that he was referring 
to something quite different and that, 
in µly ignorance; not even know~g 
that there was· 1an evening paper with 
the name of Look and confusing it 
with the oAmerican magaziile ·· Luok, 
that I realised that it was only proper 
t'hat I should express my regret for 
this mistake. 

Since that time I have seen the pro-
posals to which Dr. Lohia refers.. I 
cannot claim that I remember every 
word of the Colombo proposals, but 
it certainly ha8 left an inipact in my 
mind thai: there is something beyon·d 
what was said in the Colombb ·-pro'-
posals when these two ·are compar!id, 
subject to correction, but I would like 
to say that I am sorry I made this 
mistake and caused inconvenience to 
ithe hon. Membets of the House and 
caused some distres;; to Dr. Lohia. 
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12,13 hrs. 

MOTION .ON THE PRESIDENT'S 
ADDRESS-Contd. 

The Prime Minister and Mlnllter of 
Atomic Eneru (Sbrlmatl Indira 
Ganrlbl): Mr. Speaker, I have noted 
with great interest the points made in 
the debate on the President's Address 
which contains an analysis of th~ 
problems l!lnd tasks confronting our 
country and the manner in which the 
Government proposes to tackle them. 

Hon. Member Shri Kachhavaiya, I 
believe, made a remark that notes 
were not being kept but I should like 
to Inform him that detailed notes 
were kept and even the note ot th!I 
particular remark came to me. 

I welcome the comments and the 
suggestions and even ·the criticisms 
made by them because these help 
the Government to evolve concrete 
measure'.'; to fnce problems, to tackle 
them and to overcome the difficulties 
which the couni ry is facing. In this 
House we have a tradition that on 
the question of welfare and prosperity 
of the pcoplr of our country. on the 
question of th., integrity and security 
(If our tC'rritor~· w<> all work In a 
spirit of co .. npPrntion regardless of 
party afllliatio11< I should like to 
have the some kind of spirit of co-
op~:·ation throughout the notion, not 
only among our politician but even 
with other p•ople auch as the aclen-
tlst., educationial!l\I, lnduatna!Wa, 

workers and peasants. We who are 
politicians eive guidance; we settle 
the objectives and the targets in the 
country . . . (lnterruptiom). 

llft~qm (~'!IT) 
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Shrlmatl Indira Gandhi: We must 
rely on expert and specialist advice 
how to carry through these measures. 

M-any hon. Members have referred 
to the Jack of progress In many fields. 
This I admit. I entirely agree that 
our pace had not been adequate to 
our needs. But I must submit that 
this is not because our objectives are 
wrong or unattainable but because 
we have tailed to instil into our 
society the requisite degree ot effi-
ciency without which sufficient pro-
gress is not possible. If we look at 
the other countries, whether they be 
capit!llist countries or socialist coun-
tries, we will find that those who 
have achieved notable progress are 
those which have laid the greatest 
stress on efficiency. Those countries 
have been able to harmonise acience 
and technoloey in the greatest 
measure and in particular to use in 
the fullest measure the young talent 
of the country of the young minds 
which are teeming with idtoae. While 
I shall need the guidance and help 
from those who have the experience 
of long yea:s of public work, I should 
like to invite the co-opcrntion of our 
young men and women in .shaping the 
future of our ~ount.ry which they will 
inhP.rit. 

We are yet a Jong way from giving 
the sort of educational opportunitiea 
that our people should have. But we 
a.re proud that amongst those who 
have had the opportunit7 of being 




